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ORDER

The matter is transferred from Court No.IL. The last order sheet is not on record.

Bench Officer of Court -1I to give his explanation.

2. Mr. Pravesh Kumar, 1d. Counsel for the respondents 1, 4 & 5 prays for an
adjournment on the ground that the arguing counsel is down with Chikungunia. At his

request, the matter is adjourned to 09.11.2016.

3. Let court notice be issued to the petitioner and other respondents who are not
present today.
(Ina Malhotra)

Member Judicial



